
 आ  Assent  to  Bill
 [Secretary-Genera)]

 which  hag  been  passed  by  the  Rajya
 Sabha  at  its  sitting  held  on  the
 26th  February,  ‘1975.

 (iii)  ‘In  accordance  with  the  pro-
 visions  of  rule  111  of  the  Rules  of
 Procedure  and  Conduct  of  Business
 in  the  Rajya  Sabha,  I  am  directed
 to  enclose  a  copy  of  the  Press  Coun-
 cit  (Amendment)  Bill,  1975,  which
 has  been  passed  by  the  Rajya  Sabha
 at  its  sitting  held  on  the  26th  Feb-
 ruary,  1975,’

 312.02  hrs.

 BILLS  AS  PASSED  BY  RAJYA
 SABHA

 SECRETARY-GENERAL.  ‘Sir,  I
 lay  on  the  Table  of  the  “louse  the
 following  Bills  as  passed  by  Rajya
 Sabha.—

 (1)  The  Requisitioning  and  Acqu!
 sition  of  Immovable  Property
 (Amendment)  Bill,  1975

 42)  The  Press  Council  (Amend-
 ment)  Bill,  1975.

 12.024  brs.

 ASSENT  TO  BILL

 SECRETARY-GENERAL:  &:r  t
 also  lay  on  the  Table  ihe  Consututon
 (Thirty-Fifth  Amendment)  Bill.  1974
 passed  by  the  Houses  of  Parlarnant
 and  assented  to  since  a  report  was

 last  made  to  the  House  on  the  18th
 February,  1975.
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 12.03  brs.

 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K.  RAGHURAMA-
 IAH):  With  your  permission,  Sir,  I
 rise  to  announce  that  Government
 Business  in  this  House  during  the
 week  commencing  3rd  March,  1975,
 will  consist  of:—

 (1)  Discussion  on  the  statement
 made  by  the  Prime  Mimster
 on  Jammu  and  Kashmir.

 (3)  Genera]  Discussion  0  the
 the  Requisitioning  and  Acqui-
 sition  of  Immovab'e  Property
 (Amendment)  Bill,  1975,  as
 passed  by  Rajya  Sabha.

 (3)  General  Discussion  0०  the
 Railway  Budget  for  1975  76,

 (4)  Genera]  Discussion  on  the
 General  Budget  for  175-78.

 MR.  SPEAKER,  I  have  rtvei.ed
 some  names.  I  will  call  them  in  the
 order  in  which  I  have  received  them.
 They  will  take  only  one  or  ene  arid  a
 half  minutes.

 PROF.  MADHU  DANDAVATE
 .Rujapur):  Since  a  number  of  scarcity
 areas  and  State,  in  the  country;  re-
 ceived  Central  food  assistance,  it  15
 the  duty  of  the  States,  to  ensure,  that
 the  Central  assistance  is  not  at  ull
 misused.  In  Maharashtra,  in  the  arva
 of  Pandharpur,  where  there  is  a  holy
 temple,  from  the  215  Febraury  szacri-
 ficial  offering  is  going  on,  9  <o-called
 agna  has  been  organised  and,  there-
 fore,  a  large  amount  of  foorstuftx  cre
 going  to  be  destroyed  for  one  full
 month.  To  protest  against  this  wast-
 age  of  Yoodstuffs,  the  members  of  the
 Socialist  Party,  led  by  Shri  Pannalal
 Burana  and  Baba  Adhav,  organised  a
 public  neeting  on  tht  20th  of  Febru-
 ary  at  Pandharpur.  ‘fhe  orthodox  ele-
 mnths  Vette  siete)  se  meeting  in
 which  11  mmamneny,  including  Shri


